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GOVERNMENT OF MANIPUR
SECRETARIAT : FINANCE DEPARTMENT
(PAY IMPLEMENTATION CELL)
q i i mimma
i NOTIFICATION
: Imphal, the 31% December, 2004.

No. 9/44/2004-FD{PIC) : The Governor nf Manipur is pleased o adopt thr.' W
resiructured Delined Contribution Pension Scheme of the Guvarmnmt of 11dia
mutatis mutandis in respect of the new entrants to the scr'rma of the | tate
Government of Manipur with effect from 19 Japuary, 2005 witle the condition: that
wherever the: wordiwords. “Central Government™, “dtl'n:ﬂ benefit PEE Hon
system™, ].s.t. January 1I.Il]' " “salary™ and “age 607 hﬂ&"]]ﬂ‘tt.bﬁﬂi‘.‘l referred © the
Nnnﬂmunn bearing F.Na. S/T2003-ECB&PR, daed 22.-"12-”1]03 1ssued by the
Govemment of India, Ministry of Finance, Department of E-:crnuu:uc Affairs, CB
& PR Division (copy enclosed for reference), the same shall be construe 1 as
referring to “State Governmeot”, “Manipur Civil Strviﬂas (Pension) R iles,
19777, “Ist January 2{_"}5‘.‘, “Pay” and “age 58 or 60 as the case may be”. ! -

2 'Ewthtr all the appumtm.g authorities should make it clear in the nﬂ « af
appointment lo the new entrants/Tecruifs on or after 01/01/2005 that the ex ting
Manipur Civil Services [P.:nsmn} Ruoles, 1977/Family Pension Scheme/Ge eral
Provident chi will not be applicable to them. | ;
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3. Detailed guidelines will be issued separately. I .
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Saichhuana
Eo= Additional Chief Secreta -y,
| in-charge mem Dl:pnrll: ent,
; Government ?f Mampu -

Memo Na. QMMEUM-FD{PIC}
Copyto - |
1. The Secretary-to 'r.he Governor, Manipur.
2. The P.5. to the Chicf Minister, Manipur.- |
F. ﬁll‘f',ﬂs T.c-Mmm:rﬂ'v'hm'aiur of State, Mampur.
4. The P.S. Ld. Advo t:::t: Genaral, Manipur.
5. The Joint E:r:relarj,' Ministry of Finance, Departnient of Economic Af] drs,
ECRE & PR Dbvision, Governmeut of India, New Delhi. He is requestet
kindly to send a copy of Olfice Memorsndum No. 1{7T)/2003/TA/1 1, d: ied

T/1/2004 and other relevant documents/mstructions in r:ga:d to the DE med
o atéihution Penmun Scheme. |
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Imphal, the ]_l’t December, '004.
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6. The P'S. to Chiel Sceretary, Government of Manipur.
7. The Accountant General, Ceniral Bevenue, New Delhi, !
8. The Senior Deputy Acm-mram General (ALE), Manipur,

9. P.S.to Additional Chn:f Secretary, Govemment of Manipur,
10.All Pancipal Sc:r:tarms.‘ﬂnmmsﬂttntrsfSwrﬂanmepcmﬂ Scc:retam::s

Government UFMa.mpu:_

11. The Resident Cﬂm.n::llsmuﬂe:r Government of Manipur, Manipur mar;n 2=

Sardar Patel Marg, "'kw Deelhi. .
12_-The Smtmry, Mampur Legislative Assembly, Manipur.

13. The Seiretury, Manipur Public Service Commission, Imphal. -

14. All Heads of Departments, Manipur.
15.All ]:Ih:|_::«1.11:_5~r Commissioners, Manipur
16. The Director, [nfl:rrma[mﬂ & Public Relations, Manipur.

17.The Deputy Reg:strar Gauhati High Court, Imphal Bl:nch Imphal.
L8 The Dreputy Resident Commissioner, Government of Marupun ?vi.m.upur

Bhavar, 26-Rowland Road, Caleutta -20.

19. The Deputy Resident Commissioner, Government of Manipur, Mampu:

Bhavan, Guwahati, Rﬂjgﬂl‘h Road.
20. The Director, Local flmai Audit, Manipur.

21. The Director, P:mtmg, & Stationery, Manipur for favour of publmatmn t the
Extra-Ordinary Gazette. He is requested to supply 100 copies 1o this

Department
22 All Treasury/Sub-Trcasury Officers, Manipur.
23.The Secretary, Board of Secondary Education, Manipur.

24. The Secretary, Cmm::i of Higher Secondary Education, Manipur.

25. The Deputy Smmtm;y {(GAD), Government of Manipur.

26. The Secretary Genesal, Joint Administrative Council of AMIUC &

AMGEQ, Babupara Imphal.

27. The Secrctary, Manipur Secretariat Services Association, lmphal.

28, Guard File/Drder Bdok.
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Under Secretary|( Fumn::E.JPIC}

Government bf Manipur.!
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